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shri. om Prakash Narain Pandey. -

Shri, M., L, Paswan,. Registrar Incharge,

Defects in item no. 11 & 21 of the Scrutiny
Report must. be removed by 30, 4,96,
( M. L. Paswan)
Reglistrar 1/C

Shri M,L.Paswan, Registrar  Incharge

Defects have been removed. List
before the Bench for admission on 9.5 .96
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( M,L.Paswan )
Registrar Incharge
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List on 5.11397 for admissicn.

(VeN. Mehrotra)
Vice-Chairman

List on 15.1.98 for admi@ion.
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List on 24.3.98 for admilﬁton.
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Vice-Chairman : e

Shri R.H.Frasad, counsel for the applicant . |

The leamed counsel for the applicant staJ.:tes
that the épplicant' does not want to press thisi--ap'ﬁli-
cation and he be .pemitted to withdraw the .same_."“

Permiss ion granted, PR
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The C.A. is disposed of as Withdrawn ﬂ;ﬂ_the».;
applicant., _ : '. \ L '
K. a : | (V.N.Mehrétra)
(L. & KeFrasad) O M e
Member (A) - Vice-Cha irman




